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[Shri Hathi] 
22nd February, 1966, mak-
ing certain amendment to 
the Kerala Liquor Permit 
(Personal) Consumption 
Rules, 1962. 

(ix) S.RO. No. 59/66 published 
in Kerala Gazette dated the 
22nd February, 1966. 

(x) S.RO. No. 60/66 published 
in Kerala Gazette dated the 
22nd February, 1966. 

(xi) S.RO. No. 61/66 published 
in Kerala Gazette dated the 
22nd February, 1966, mak-
ing certain amendment to 
the Kera~a Hotel Special 
Liquor Licence Rules, 1962. 

(xii) S.RO. No. 62/66 published 
in Kerala Gazette dated the 

22nd February, 1966, mak-
ing certain amendment to 
the Kerala Sacremental 
Wine Rules, 1962. 

(xiii) S.RO. No. 63/66 published 
in Kerala Gazette dated the 
22nd February, 1966, mak-
ing certain amendment to 
the Kerala Spirituous Culi-
nary Aerated Water and 
other Flavouring Essences, 
Extracts, Perfumes and 
Colouring Rules, 1962. 

(xiv) S.RO. No. 64/66 published 
in Kerala Gazette dated the 
22nd February, 1966, mak-
ing certain amendment to 
the Kera'a Sweet Toddy 
Rules, 1962. 

(xv) S.RD. No. 65/66 published 
in Kerala Gazette dated the 
22nd February, 1966. 

(xvi) S.RO. No. 66/66 published 
in Kerala Gazette dated the 
22nd February, 1966. mak-
ing certain amendment to 
the Kerala Varnish Rules. 
1962. 

(xvii) S.RO. No. 67/66 published 
in Kerala Gazette dated the 
22nd February, 1966, mak-

ing certain amendment to 
the Kerala Vinegar Manu-
factories (Establishment, 
Working and Supervision), 
Rules, 1965. 

(xviii) S.RO. No, 93/66 published 
in Kerala Gazette dated the 
1st March, 1966, making 
certain amendments to the 
Kerala Sweet Toddy Rules. 
1962. 

(xix) S.RO. No. 114/66 published 
in Kerala Gazette dated the 
lith March, 1966, making 
certain amendments to the 
Kera~a Hotel Special Liquor 
Licence Rules, 1962. 

(xx) S.RO. No. 115/66 published 
in Kerala Gazette da led the 
lith March, 1966, making 
certain amendment to the 
Kerala Liquor Permit (Per-
sonal Consumption) Rules, 
1962. 

(xxi) S.RO. No. 209/66 published 
in Kerala Gazette dated the 
31st May, 1966, making cer-
tain amendment to the 
Kerala Denatured Spirit and 
Methyl Alcohol Rules, 1962. 
[Placed in Library see No. 
LT-6631/661. 

(3) Two statements showing rea-
sons for delay in laying the 
notifications mentioned at (i) 
to (xx) of. item No, (2} 
above. [Placed in Library, 
see No. LT-6632/661. 

NOTIFICATION UNDER COPYRIGHT ACT, 
ETC. 

The Deputy Minister in the Minis-
try of Education (Shri Bhakt Dar-
shan): I beg to lay on the Table, 

(1) A copy of the International 
Copyright (First Amendmenn 
Order, 1966, published In 
Notification No. S.O. 1783 in 
Gazette of India dated the 
lith June, 1966, under sec-
tion 43 of the Copyright Act, 
1957. [Placed in Library, see 
No. LT-6633/66]. 
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(2) A copy of the Annual Report 
of the Indian Museum, Cal-
cutta for the years 1963-64 
and 1964-65. [Placed in Lib-
rary, see No. LT-6634/66]. 

IlI.1! hrs. 

DE~S FOR SUPPLEMENTARY 
GRANTS (GENERAL), 1966-67 

The Minister of Finance (Shri Sa-
chindra Chaudhuri): I beg to present 
a Statement showing Supplementary 
Demands for Grants in respect of 
Budget (General) for 1966-67. 

12.3Z~ hrs. 

COMMI'ITEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

NINETY-FIRST REPORT 

Shri Krishnamoorthy Rao (Shi-
moga) : I beg to present the Ninety-
first Report of the Committee on 
Prive Members' Bills and Resolutions. 

12.32~ hrs. 

RE. CLOSURE OF BANARAS 
HINDU UNIVERSITY 
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The Minister of Education (Shri M. 
C. Chagla): There are several :le-
mands made by the students but the 
main ones which were the cause of 
the trouble in Banaras were in regard 
to the supplementary examination and 
the grace marks. I agree that there 
was a demand also with regard to the 
union but that was not the main de-
mand which resulted in these unfor-
tunate incidents and the closure of the· 
university. 
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